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ACA/ORDER

Per Bench :

This is an appeal filed by the assessee against the order of the Ld.
AddI/JCIT (A)-2, Vadodara dated 29/11/2024 passed in Appeal No.
AddI/JCIT(A)-2 Vadodara/10026/2022-23 for the assessment year 2023-
2024.

2. It was submitted by the Id. AR that the only issue in the assessee’s
appeal was against the disallowance of TDS by the CPC to an extent of
Rs.8,41,372/- on the ground that there is a mismatch between the
turnover as disclosed by the assesee and as disclosed in the 26AS form.

Ld. AR has filed a reconciliation statement which reads as under :-
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MANMATHA KUMAR MOHANTY
PROP : 1. MK CONSTRUCTIONS ( Construction Contractor)
2. MK PROJECT SOLUTION( Architect Firm)
DETAILS OF TURNOVER & TDS AS PER 26AS FOR THE A.Y.2023-24

SL.NO NAME OF THE DEDUCTORS GROSS AMOUNT(Rs) ~ TDS(Rs.)

1 Koushal Kishore Agarwalla 2,48,92,554 4,10,924
(Prop : AUM Assets & Project )

2 Odisha udyog infra projects 39,37,47,896 39,37,518
3 Odisha Gramya bank Regional Office 4,83,285 48,329
4 Shree Ganesh Buildcon (P) Ltd 24,53,03,646 24,53,045
5 Shree Ganesh Developers 1,92,69,231 1,92,692
6 Saburi Pannels (p) Ltd 13,143 657

Total 68,37,09,755 70,43,165

WRONG CALCULATION OF TDS CREDIT BY THE CPC U/S 143(1), (INTIMATION)
SL.NO  PARTICULARS AMOUNT AMOUNT REMARKS
A TDS AS PER 26AS 70,43,165 PB PAGE-82 TO 94

As per above

B Gross Amount as per 26AS 68,37,09,755 calculation
C Net Turnover as per accounts :
MK Constructions 59,91,93,754 PB PAGE-99
Interest & Other Income 5,50,291 PB PAGE-99
MK Project Solution 22,90,000 PB PAGE-105
D TOTAL 60,20,34,045 L oL
Add : GST 10,69,41,522 pr Phvm—AqG &0
E Gross Turnover as per accounts 70,89,75,567 70,89,75,567
D CALCULATION OF TDS WRONGLY ALLOWED BY CPC :
A/B XD 62,01,793

(7043165/683709755 X 602034045)

E TDS Disallowed by CPC 8,41,372

3. The said reconciliation was provided to the Id. Sr. DR, who has
examined the same and accepted the fact that the difference in the
turnover as disclosed by the assesee in his return and as appearing in the
26AS form is on account of the GST. The assesee has shown net
turnover after reducing the GST in the 26AS form. The gross turnover
shown which includes the GST of Rs.10,69,41,522/-. If the TDS in respect
of said GST is considered then the amount of Rs.8,41,372/- will
automatically get adjusted. As it is noticed that the disallowance on the

TDS is on account of variation on the turnover on account of GST and the
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same has been reconciled, therefore, the AO is directed to grant the
assesee the benefit of TDS of Rs.8,41,372/- as claimed by the assesee.
4. In the result, appeal of the assesee is allowed.

Order dictated and pronounced in the open court on 22/09/2025.
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